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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 19 OF 2025 

 

IN THE MATTER OF: 
 

JAGDISH & ORS  APPLICANTS 
 

 VERSUS  
STATE OF UTTAR PRADESH & ORS  RESPONDENTS 

 

REPLY ON BEHALF OF RESPONDENT NO. 3-THE DISTRICT 

MAGISTRATE, FIROZABAD 

MOST RESPECTFULLY SHOWETH: 

I, Ramesh Rajan , aged about  39 years S/o Nageshwar Prasad, presently 

posted as District Magistrate, Firozabad , Uttar Pradesh, Office at 

Firozabad do hereby solemnly affirm and state as under: 

1. That at the outset, it is respectfully submitted that the present 

Original Application is misconceived, misleading, and liable to be 

dismissed. The Applicant has sought to invoke Sections 15, 17 and 

20 of the National Green Tribunal Act, 2010 on incorrect and 

suppressed facts. 

2. The provisions of Sections 15, 17 and 20 of the NGT Act are 

attracted only in cases involving authorised industrial or storage 
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activities having environmental implications. The present incident 

admittedly arose out of unauthorised and illegal manufacture and 

storage of firecrackers, for which no licence or permission was ever 

obtained by Respondent No. 4. 

3. It is submitted that on 16.09.2024, a tragic explosion occurred due 

to illegal storage of firecrackers and explosive materials in a rented 

residential house situated at Village Naushera, Tehsil Shikohabad, 

District Firozabad. 

4. The said illegal activity was being carried out by Respondent No. 4 

– Bhura Khan alias Nabiullah, son of Mukhtar Navi, who was never 

granted any licence for manufacture, storage or sale of firecrackers 

under the Explosives Act or the relevant Rules. 

5. That consequent to the explosion, five persons lost their lives, 

several persons were injured, and multiple residential houses were 

damaged. 

6. That an FIR has been duly registered against Respondent No. 4 

under relevant provisions of law in respect of the illegal firecracker 

explosion dated 16.09.2024. The matter is under investigation by 

the competent authorities. 
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7. The incident is clearly attributable to criminal negligence and 

unauthorised activity, for which the State machinery has already 

initiated penal action. 

8. The following persons unfortunately died in the said incident: 

Sl. No. Name of Deceased Parent/Spouse 

1 Abhinay Son of Dharmendra Kumar 

2 Ichchha 
Daughter of Dharmendra 

Kumar 

3 Meera Devi Wife of Mahesh Chandra 

4 Aman Kushwaha Son of Mahesh Chandra 

5 Gautam Son of Jagdish 

9. As per the assessment conducted by the local administration Six 

(06) houses were completely damaged and Forty-two (42) houses 

were partially damaged. The assessment was carried out in 

accordance with the applicable Government Orders and revenue 

norms. cnd compensation of Rs. 6,500/- per house was disbursed 

to the owners of partially damaged residential houses, details 

whereof are tabulated below: 
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Ţम 

सं० 

लाभाथŎ का 
नाम 

बœक का नाम खाता सं० धनरािश 

1 
संजीव पुũ फूलन 

िसंह 

यूिनयन बœक ऑफ 

इंिडया शाखा 
िशकोहाबाद 

75255027537 6500/- 

2 
राममूितŊ पȉी 
रामŮकाश 

सŐटŌ ल बœक ऑफ 

इंिडया 
2049525542 6500/- 

3 
गंगालाल कुशवाह 

पुũ बाबूराम 

इंिडयन बœक 

िशकोहाबाद 
100203570291 6500/- 

4 

िवनोद कुमार 
कुशवाह पुũ 

चȾभान 

इंिडया पोː पेमŐट 

बœक िशकोहाबाद 
056910244624 6500/- 

5 
अİखलेश कुमार 
पुũ कʞाण िसंह 

Ťामीण बœक ऑफ 

आयाŊवतŊ 
081810110002036 6500/- 

6 
ŵीमती उषा पȉी 
सुरेȾ कुमार 

सŐटŌ ल बœक ऑफ 

इंिडया 
3437484405 6500/- 

7 
अंिकत कुमार पुũ 

राम सȶोष 

इंिडयन बœक 

िशकोहाबाद 
100200611522 6500/- 

8 
मनोज कुमार पुũ 

रामसहाय 

सŐटŌ ल बœक ऑफ 

इंिडया 
3079475713 6500/- 

9 
ŵीमती िवजयरानी 
पȉी जगदीश 

सŐटŌ ल बœक ऑफ 

इंिडया 
3423580159 6500/- 

10 
पवन कुमार पुũ 

महेशचȾ 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
2049564309 6500/- 

11 
जयवीर िसंह पुũ 

नाथूराम कुशवाह 

केनरा बœक 

िशकोहाबाद 
86672210013500 6500/- 

12 
राजन िसंह पुũ 

बाबूराम 

केनरा बœक 

िशकोहाबाद 
86672210031371 6500/- 
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Ţम 

सं० 

लाभाथŎ का 
नाम 

बœक का नाम खाता सं० धनरािश 

13 
लालता िसंह पुũ 

परसन िसंह 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
2049529658 6500/- 

14 
राधा रानी पȉी 
हįरʮȾ 

ːेट बœक ऑफ 

इंिडया िशकोहाबाद 
33057616633 6500/- 

15 
अɾरपाल पुũ 

बृजमोहन बाबू 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
34235793501 6500/- 

16 
चȾ कुमार पुũ 

बृजमोहन बाबू 

केनरा बœक 

िशकोहाबाद 
86672210027906 6500/- 

17 
हरदेव बाबू 

बृजमोहन बाबू 

केनरा बœक 

िशकोहाबाद 
86672210027959 6500/- 

18 

यतŐū कुमार 
कुशवाह पुũ 

तुलसी कुशवाह 

केनरा बœक 

िशकोहाबाद 
86672210025169 6500/- 

19 
िदलशाद कुशवाह 

पुũ जमशेदीन 

यूिनयन बœक ऑफ 

इंिडया 
59109557580786 6500/- 

20 

ŵीमती कुसुम 

पȉी Ůेमपाल 

कुमार मʟाह 

पंजाब नेशनल बœक 

िशकोहाबाद 
59109557580786 6500/- 

21 
मुकेश कुमार पुũ 

अशरफ मʟाह 

केनरा बœक 

िशकोहाबाद 
86672210027886 6500/- 

22 

रिव कुमार शमाŊ 
पुũ केदारनाथ 

शमाŊ 

पंजाब नेशनल बœक 

िशकोहाबाद 
3111000100250587 6500/- 

23 
राजपाल िसंह पुũ 

आनंद Ůकाश 

पंजाब नेशनल बœक 

िशकोहाबाद 
4170000100016927 6500/- 

24 
धमőȾ कुमार पुũ 

िवजय बाबू 

बœक ऑफ इंिडया 
िशकोहाबाद 

770418210002447 6500/- 
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Ţम 

सं० 

लाभाथŎ का 
नाम 

बœक का नाम खाता सं० धनरािश 

25 
नीलम देवी पȉी 
अरिवंद शमाŊ 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3403967923 6500/- 

26 
ŵीमती मीना देवी 
पȉी अजुŊनपाल 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
320767388 6500/- 

27 
िदलीप कुमार पुũ 

महेशचȾ 

केनरा बœक 

िशकोहाबाद 
110031500549 6500/- 

28 

ŵीमती सुनीता 
पȉी अशोक 

कुमार 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3394552586 6500/- 

29 
ŵी सीताराम पुũ 

ŵीराम 

भारतीय ːेट बœक 

िशकोहाबाद 
34342840267 6500/- 

30 
ŵीमती सीता पȉी 
गंगा िसंह शमाŊ 

भारतीय ːेट बœक 

िशकोहाबाद 
31474719139 6500/- 

31 
इȾ िसंह पुũ 

लटाराम 

बœक ऑफ बड़ौदा 
िशकोहाबाद 

29228100006233 6500/- 

32 

ŵीमती कृˁा 
देवी पȉी ǒान 

िसंह 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3316034486 6500/- 

33 
हįरʮȾ पुũ 

गोपालचȽ 

यूिनयन बœक 

िशकोहाबाद 
665802010011744 6500/- 

34 
ŵीमती रानी पȉी 
अशोक कुमार 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3478093773 6500/- 

35 
सुमन देवी पȉी 
राजपाल 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3281369087 6500/- 

36 
पूजा पȉी 
राजाराम 

बœक ऑफ बड़ौदा 29228100010966 6500/- 
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Ţम 

सं० 

लाभाथŎ का 
नाम 

बœक का नाम खाता सं० धनरािश 

37 
रामसागर पुũ 

कुȽनपाल 

इंिडयन बœक 

िशकोहाबाद 
207787891696 6500/- 

38 
रामशरण पुũ 

फकीरचȽ 

एİƛस बœक शाखा 

बेलनगंज, िजला 

आगरा 

50100293013715 6500/- 

39 
जय िकशोर पुũ 

नाथूराम 

बœक ऑफ बड़ौदा 

िशकोहाबाद 
10023570291 6500/- 

40 
ŵीमती शुभा पȉी 

देवŮकाश 

इंिडयन पोː पेमŐट 

बœक िशकोहाबाद 
056910336947 6500/- 

41 
ŵीमती कʙना 

पȉी राŠल 

सŐटŌ ल बœक ऑफ 

इंिडया 
3641937442 6500/- 

42 
चȾकाȶ पुũ 

बदन िसंह 

सŐटŌ ल बœक ऑफ 

इंिडया 
3179571582 6500/- 

 

10. Details of the amount to be given in case of a completely residential 

damaged house- 
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Ţम 

सं० 
लाभाथŎ का नाम बœक का नाम खाता सं० धनरािश 

1 
अिनल कुमार पुũ 

महेशचȾ 

भारतीय ːेट बœक 

ऑफ इंिडया 
325558777903 

1,20,000 

Ŝपये 

2 
धमőȾ कुमार पुũ 

ŵी पितराम 
बœक ऑफ इंिडया 770418210003664 

1,20,000 

Ŝपये 

3 
ŵीमती गायũी देवी 

पȉी रामेश कुमार 

सŐटŌ ल बœक ऑफ 

इंिडया 
3380282636 

1,20,000 

Ŝपये 

4 
ŵी मनमोहन िसंह 

पुũ ʴाम िसंह 

सŐटŌ ल बœक ऑफ 

इंिडया 
3682411117 

1,20,000 

Ŝपये 

5 
ŵी रघुवीर पुũ 

चȾभान 

सŐटŌ ल बœक ऑफ 

इंिडया िशकोहाबाद 
3680790239 

1,20,000 

Ŝपये 

6 
ŵी गौरव कुमार पुũ 

पितराम 

INDUS IND BANK 

िशकोहाबाद 
100211069558 

1,20,000 

Ŝपये 

11. That compensation of Rs. 1,20,000/- per house was sanctioned to 

owners of completely damaged residential houses as under: 

Sl. 

No. 
Name of Beneficiary Bank 

Amount 

(Rs.) 

1 
Anil Kumar s/o Mahesh 

Chandra 
SBI 1,20,000/- 
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Sl. 

No. 
Name of Beneficiary Bank 

Amount 

(Rs.) 

2 
Dharmendra Kumar s/o 

Patiram 
Bank of India 1,20,000/- 

3 
Gayatri Devi w/o Ramesh 

Kumar 

Central Bank of 

India 
1,20,000/- 

4 
Manmohan Singh s/o 

Shyam Singh 

Central Bank of 

India 
1,20,000/- 

5 
Raghuveer s/o 

Chandrabhan 

Central Bank of 

India 
1,20,000/- 

6 Gaurav Kumar s/o Patiram IndusInd Bank 1,20,000/- 

12. A sum of Rs. 4,00,000/- per deceased person was sanctioned and 

disbursed to the next of kin in accordance with Government Order 

dated 17.11.2023: 

Sl. No. 
Name of 

Deceased 
Beneficiary 

Amount 

(Rs.) 

1 Indra Kumari 
Dharmendra 

Kumar 
4,00,000/- 
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Sl. No. 
Name of 

Deceased 
Beneficiary 

Amount 

(Rs.) 

2 Gopal Vinod Devi 4,00,000/- 

3 Moti Devi Anil Kumar 4,00,000/- 

4 Aman Kushwaha Pawan Kumar 4,00,000/- 

5 Ashok Kumar Gayatri Devi 4,00,000/- 

13. These payments were made as per Letter No. 4807/R.A. Ka./2023- 

24 dated 17.11.2023 issued by the Relief Commissioner, Uttar 

Pradesh, Lucknow. A true copy of the letter dated 27.10.2025 

issued by the District Magistrate, Firozabad, evidencing 

disbursal of SDRF/NDRF compensation and compliance 

with Government instructions, is annexed herewith and 

marked as Annexure -1. 

14. That adequate and lawful financial assistance has already been 

provided. The Applicant’s demand for additional compensation is 

wholly baseless. 

15. That The District Magistrate, Firozabad, by letter dated 30.12.2025, 

has communicated with the Principal Secretary, Environment, Forest 

& Climate Change, Government of Uttar Pradesh, regarding 

compliance with NGT directions in similar incidents. 
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